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ITEM NO.3               COURT NO.2               SECTION PIL-W

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Writ Petition(s)(Criminal)  No(s).  20/2019

CRIMINAL JUSTICE SOCIETY OF INDIA                  Petitioner(s)

                                VERSUS

UNION OF INDIA & ORS.                              Respondent(s)

(WITH  IA  No.  166082/2019  -  EXEMPTION  FROM  FILING  O.T.  IA
No.158891/2019 - EXEMPTION FROM FILING O.T. IA No. 105600/2019 -
EXEMPTION FROM FILING O.T.)
 
Date : 13-10-2022 These matters were called on for hearing today.

CORAM :  HON'BLE DR. JUSTICE D.Y. CHANDRACHUD
         HON'BLE MS. JUSTICE HIMA KOHLI

For Petitioner(s)   Ms. Ashima Mandla, Adv.
Ms. Mandakini Singh, Adv.
Mr. Fuzail Ahmad Ayyubi, AOR
Mr. Ibad Mushtaq, Adv.
Mr. Syed M. Ahmad, Adv.

                   
For Respondent(s)   Ms. Madhvi Divan, ASG

Mr. Bharat Singh, Adv.
Mr. Nidhi Khanna, Adv.
Mr. Navanjay Mahapatra, Adv.
Mr. Amrish Kumar, AOR

                    Mr. Aaditya Aniruddha Pande, AOR
Mr. Siddharth Dharmadhikari, Adv.
Mr. Bharat Bagla, Adv.

                    Mr. Veer Vikrant Singh, DAG
Mr. Pashupathi Nath Razdan, AOR
Mr. Susheel Tomar, Adv.
Ms. Ayushi Mittal, Adv.
Mr. Vipul Abhishek, Adv.

                    Mr. Nishe Rajen Shonker, AOR

Mr. Karan Sharma, AOR 
Mr Rohit Kaliyar, Adv. 
Mr. Mohit Siwach, Adv.

                    Mr. Saket Singh, Adv.
Mrs. Niranjana Singh, AOR
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                    Mr. Samir Ali Khan, AOR

                    Mr. Abhimanyu Tewari, AOR
Ms. Eliza Bar, Adv.

                    Mr. Sumeer Sodhi, AOR
Mr. Devashish Tiwari, Adv.

                    Ms. Diksha Rai, AOR
Ms. Ragini Pandey, Adv.

                    Mr. G. N. Reddy, AOR

                    Mr. Shekhar Raj Sharma, Dy.AG
Mr. Sanjay Kumar Visen, AOR
Mr. Paras Dutta, Adv.
Ms. Mohini Kumari, Adv.

                    Ms. Ruchira Gupta, Adv.
Ms. Nancy Shah, Adv.
Ms. Harshita, Adv.
Mr. Shishir Deshpande, AOR

                    Mr. Tapesh Kumar Singh, AOR
Mr. Aditya Pratap Singh, Adv.
Mr. Sukant Vikram, Adv.

                    Mr. Pukhrambam Ramesh Kumar, AOR

                    Mr. Siddhesh Kotwal, Adv.
Ms. Ana Upadhyay, Adv.
Ms. Manya Hasija, Adv.
Mr. Akash Singh, Adv.
Mr. Nihar Dharmadhikari, Adv.
Mr. Nirnimesh Dube, AOR

                    Ms. K. Enatoli Sema, AOR

                    Mr. Shibashish Misra, AOR

                    M/S. Arputham Aruna And Co, AOR

                    Mr. Narendra Kumar, AOR
Mr. Raghvendra Kumar, Adv.
Mr. Anand Kumar Dubey, Adv.
Ms. Simanta Kumar, Adv.
Mr. Rajiv Kumar Sinha, Adv.
Mr. Sunil Saraogi, Adv.
Mr. Amit K Pateria, Adv.
Mr. Jainendra Ojha, Adv.
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Mr. Ashish Kumar Sinha, Adv.

                    Mr. D. Kumanan, AOR
    

Mr. Vishwa Pal Singh, AOR
Mr. Piyush Hans, Adv.
Mr. Adesh Kumar Gill, Adv.
Mr. Mohd. Alim Khan, Adv.
Mr. Vikas Gothwal, Adv.
Mr. Surjeet Singh, Adv.

                    Ms. Astha Sharma, AOR

                    Mr. Shuvodeep Roy, AOR
Mr. Kumar Arnav Singhdeo, Adv.

                    Mr. Jayant K. Sud, ASG
Mr. Gurmeet Singh Makker, AOR
Mr. Neeraj Kumar Sharma, Adv.
Mr. Rajesh Singh Chauhan, Adv.

                    Ms. G. Indira, AOR

                    Mrs. Anil Katiyar, AOR

                    Mr. Ranjan Mukherjee, AOR

Mr. Mahfooz A. Nazki, AOR
Mr. Polanki Gowtham, Adv.
Mr. Shaik Mohamad Haneef, Adv.
Mr. T. vijaya Bhaskar Reddy, Adv.
Mr. K.V. Girish Chowdary, Adv.
Ms. Rajeswari Mukherjee, Adv.
Ms. Niti Richhariya, Adv.

                   
          UPON hearing the counsel the Court made the following
                             O R D E R

1 Ms. Madhvi Divan, Additional Solicitor General states that since the filing of the

previous affidavit, substantial development has taken place.

2 An updated affidavit shall be filed within a period of three weeks.

3 List on 10 November 2022.

(GULSHAN KUMAR ARORA)                           (SAROJ KUMARI GAUR)
AR-CUM-PS                                  ASSISTANT REGISTRAR
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